
                                                                                                                               
 
 

  

5. 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 

 

 

 

 

 

 

 

09.09.2020 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

     BP 

 This matter is taken up through video conferencing. 
 

 Learned Addl. Government Advocate shall furnish a plan 

how the beneficiaries will get the food items for whom the Scheme 

is prepared and the Central Government is extending the benefits.  

 Put up this case on 15.09.2020. 
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            S.Panda, J.   
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                                                                                   K.R.Mohapatra, J. 
  

         
 

    
  
  

                                                             

 

 

      W.P.(C) NO.16579 OF 2020 


